FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for

Corporate Persons) Regulations, 2016)
(FOR THE ATTENTION OF THE CREDITORS OF NUTEC INFOTECH PRIVATE LIMITED)

RELEVANT PARTICULARS

Name of corporate debtor

NUTEC INFOTECH PRIVATE LIMITED

2. Date of incorporation of corporate debtor | 07/06/2005
3. Authority under which corporate debtor is | RoC-Ahmedabad
incorporated / registered
4. Corporate Identity No. / Limited Liability | U72200GJ2005PTC046198
Identification No. of corporate debtor
5. Address of the registered office and | B-601/602, Siddhi Vinayak Tower-B, BH. DCP Office, NR.
principal office (if any) of corporate | Adani Vidhy Mandir, Off. S.G. Highway, Makarba
debtor Ahmedabad-380051, Gujarat, India
6. Insolvency commencement date in | Date of order: 24/03/2021(NCLT Order copy received by IRP
respect of corporate debtor on 03/04/2021)
7. Estimated date of closure of insolvency | 180 days from the date of commencement of Insolvency
resolution process Resolution Process which is 20th September 2021.
8. Name and registration number of the | Name: MANISH S. BUCHASIA
insolvency professional acting as interim | Reg. No.: IBBI/IPA-002/IP-N00487/17-18/11449
resolution professional
9. Address and e-mail of the interim | ADDRESS: 306, "GALA MART"
resolution professional, as registered with | N\R. SOBO CENTRE" , BEFORE "SAFAL PARISAR,
the Board S BOPAL MAIN RD, BOPAL, AHMEDABAD, GUJARAT
380058
EMAIL ID: manishbuchasiacs@gmail.com
CONTACT NO.: 09327916394 Buchasia.com
10. | Address and e-mail to be used for | ADDRESS: 306, "GALA MART"
correspondence  with  the interim | NR, SOBO CENTRE" , BEFORE "SAFAL PARISAR,
resolution professional S BOPAL MAIN RD, BOPAL, AHMEDABAD, GUJIARAT
380058
EMAIL ID: manishbuchasiacs@gmail.com
CONTACT NO.: 09327916394 Buchasia.com
11. | Last date for submission of claims 19/04/2021
12. | Classes of creditors, if any, under clause | Not applicable
(b) of sub-section (6A) of section 21,
ascertained by the interim resolution
professional
13. | Names of Insolvency Professionals | Not applicable
identified to act as  Authorised
Representative of creditors in a class
(Three names for each class)
14. (a) Relevant Forms and (a) https://www.ibbi.gov.in/home/downloads

(b) Details of
representatives
are available at:

authorized

(b) https://www.ibbi.gov.in/ips-register/view-ip/1




Notice is hereby given that the National Company Law Tribunal (Ahmedabad Bench) has ordered
the commencement of a corporate insolvency resolution process of the NUTEC INFOTECH
PRIVATE LIMITED on 24/03/2021.

The creditors of NUTEC INFOTECH PRIVATE LIMITED are hereby called upon to submit their
claims with proof on or before 19/04/2021 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to
act as authorised representative of the class [NA] in Form CA.

Submission of false or misleading proofs of claim shall attract penalties.

Manish Santosh Digitally signed by Manish

. Santosh Buchasia
Buchasia Date: 2021.04.03 17:41:26 +05'30'

Mr. Manish S. Buchasia

Regd. Insolvency Professional

Reg No.: IBBI/IPA-002/IP-N00487/17-18/11449
Date: 03/04/2021

Place: Ahmedabad
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Notice is hereby given that the Cert|f|cate( ) in respect of below mentioned Equity
Shares of the Company has/have been lost/misplaced/stolen and the holders of the
said shares has/have applied to the company for issue of Duplicate for issue of
Duplicate share Certificate(s) in lieu of the original share certificate(s).

AOODAL

"""" MO01230 100 1329771-1329870

T Mukesh N, Patel
Any person, who has a ctaiminrespect of the shares, shoutd fodge such claimwith

the Company at its Registered Office within 15 days from publication of this notice,
failing which the Company will proceed to issue duplicate share certificate(s)

without further intimation.
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Matice is hereby given o the pubdc @ general, that the properties stated in table belov, will be
sold on a5 is where is Dasis” by E-Auction through sarvice pravider M's E-Frocuremsand
fechnologies Ltd {Auclion Tiger) through its e-auvction glatform
hetp S netauction auctiontiger.net

[iase and Time o AlCTin

Inzpeclion Date & Tims

Eaturday, 17.04. 2021 between 1200 pm tp 4.00 p'm

iES [5--2%'21 DEToee .00 0 m

From 10004502 ta 11.04.20

fFrom 1700 am 10 S )

Caontzact Person; Mo Roshanh Shah Kb 903305487 35
M. Kaisshie Shah Mb 0428016300

R Bhagat dustial Estate, Piol Na, 251, Danlali GIDE,

Ta- Balck. Districl Gandhiragar,

Place of Insprction

Mame of the Borrower

Date and Amount of Demand
MNotice Under Sec. 13{2]

AAVAS FINANCIERS LIMITED

—oia (Formerly known-as Au HOUSIMNG FINAMCE LIBMITED) (CINLE592 2RIZ0OLIPLCO34297)
Regd. E. Corp. ﬂfﬂm 201-202, Znd Floor, South End Square, Mansarovar Industrial Area, Jaipur. 302020

Demand Notice Under Section 13(2) of Securitisation Act of 2002

&5 the Lodn Account Became NPA therelore The Authorised Officer (A0} Under section 13 [?j QOF Securtisation And
Aeconstrection of Financial Aszsets And Enforcement of Security Intergst Act 2002 had issued 60 day demand notice to the
barrower as glven in the table. According to the Notice f the Borrower does not deposit the Amount within 60 days, the
arrceant will be recovered frarm Auction of the security a5 given below. 85 the demand Matice send to the I:|-:‘:-r|'-:_:|l.l.lr;'r,|"gu.'1r:|nl.|:‘=-r
has not been served, copy of demand notica has aleo been affined on the secured assets as given below, Therefore you the
borrower Is infarmed to deposit the lsan amount along with future interest and recovery expenses within 60 days, othensise
under the provisions of section 1344 ) and 14 af the said St the A000% Froe to take possessian af the Secur ity a5 giver: belbow,

Description of Moertgaged property

rsnk o g ko,

HOUSING FINAMCE LIMITED"

Chate & I!l.nl-"-un1

Marme of the Barrower of Demand Motice

(Formerty knowmn as A HOUSING FINANCE LIBMITED]) [CHNLESS2 RIS TFLOOISET]
Rpgd. & Corp. Offica: 201-203, Xnd Floar, 3outh End Square, Mansarovar Industrial &rea, laipur, 302030

POS5ES5I0MN NOTICE

Whereas, The undersigned breing the Avthorised Officer of AAVAS FINANCIERS LIMITED (Formerly known as "AU HOUSING
FINAMNCE LIMITED"} under the Securitisation and Reconstruction of Financal Asets and Enforcement of Security Interest act, 2002
amel in exercise of powers conferred spon me under saction 13012} read with Rule 3 of the Security terest {Enforoementp Rules 2002, ssued
a Demand Nobcecalling upon the bormowers mentioned herein below to rapay the amount mentioned i nthe respective notioe within 50 days froem
the dake-of recaips of the saad notice, The bornowers having falied to repay the amownt, undesigned has taken possession of the proparties
described herein below in eeercse of powers confermed on e wnder Sechon 134 of the said Act read with Rule 9 of the said rules on the dates

vas AAVAS FINANCIERS LIMITED

The borrower and gearantor inparticular and the gublic in genaral is hereby cautioned not o deal with the properties and any
dealings with the property will be subject to the charge of the ARVAS FINANCIERS LIMITED [Formerly known as "AU
faran amaunt mentioned as below and further interest therean,

Deserigtion af Property

Alok Bamnath Gupta, Bindu Aok Gupts, 03-Apr-21 Revenue Surdey Mo, 377, 380 & 38572, Block No. 5664, Flok
Ankat Alok Gupta Bs 111516641/ - Mo, 93, 5al Vatika Residenoy, Moule -Olgad, Tal. - Ofpad,
(e Moo LMSURDL1216-170041801 31 Btar- 21 DRetriet - Surat, 'Gu_lﬂhﬂ Mmea.-.uhng; Area 4018 Sq. Mtrs.
Shankar Kunvar Bhupendrasingh 03- - M- 21 Revenue Survey Mo, 2513-.-“1 & EEH.-'] Block Mo, 318 & 3149, aﬂw
Chavhan, Bhupendratingh Rs. 993777/- Arnaigamation MNew Block Mo 318, Plot No. 355 (After 1P
Govardhansingh Chaukan 31-Mar-21 Mew Block No. 318355}, Shubh WiHa, bdouje - Sanki, Sub-
Guarantor; Pukfraj Govarghanlal losh digtrict - Palsana, District - Surat, Gujarat. Admessuring Ares
(Afc Mo.) LHSURO1418-19007 7055 44 61 Sq. Mirs, alongwith Undivided Share 24,37 S0 btrs.
Mathabhai Pababhai Haran, Kurvarben 03-Apr-21 Ravenue Sorvey Moo 762 paiki, Sheet Mo, 32; Gy Survey Mo,
Pababhai Haran Rs. B25253.41- 993733 Paiki, Flot Mo, 22 Paiki, Village - Bhanmvadar, Tal, -
(Guarantor Bharatihai Nathabhai Bharal 31-Mar-21 Upleta, District - Rajkot, Guiarat, Admeasuring 83.54 5q. Mitr,
(A Mol LNILUNDGDL 7-LEDD5 T3 7

Place : laipur

Date : 5.04. 2001

Authorised Officer Aavas Financiers Lirndted

EMD
Prics
{Rs)

3 Dascriplisn Reserve
No Price
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Place : Ahmedabad IP Kaushik Fayanilal Shah

rate © 05042021 IP Registration Mo, ; IBBLIPA-002/1P-NDO1 43/201 7- 1870379
Ligquidatos, 8’5 MPAT FUBNITURE PRIVATE LIMITED

{Under Liguidation)

AU SMALL FINANCE BANK LIMITED

(A Scheduled Commercial Bank)
= = - (CEMLIGS 1 IR AS6PLO0A13E])
Hegd D‘Ffll:E' 19-A, Dhuleshwar Garden, Ajmer Road, Jaipur - 302001

APPEMNDEX IV [SEE RULE 801} POSSESSION MOTECE (For Immovahle Property)

Whereas, The undersipned being the Authorized Officer of the AL Small
Finance Bank Limited (A Scheduled Commercial Bank] under the
“Securitization and Reconstruction of Financial Azsets and Enforcement of
Security Interest [Act, 2002 (54 of 2002)] and in exercise of Powers
conferred under Section 13 (12) read with [rule 3] of the Security Interest
(Enforcement) Rules, 2002, issued demand notice dated 03-Feb-20 Calling
upon the Borrower Krishndev Ravidas, (Borrower & Mortgagor), Smit.
Koshilyadevi Krishndev Das {Co-Borrower), Rajeesh Ramlakhan Bharti .
[Guarantor) [Loan Account No - LSSURO2715-160419681) (New Loan
Account No - L3001060100084506] ta repay the amount mentioned in the
notfice being Rs. 3,26,783/- (Rs. Three Lac Twenty Six Thousand Seven
Hundred Eighty Three only.) within 80 days from the date of receipt of the
said notice.
The barrower/ maortgagor having failed to repay the amount, notice is
hereby piven to the borrower/ mortgagor and the publicin general that the
undersigned has taken possession of the property described herein below
in exercise of powers conferred on himfher under Sub-section (4] of
section 13 of Act read with Rule 8 of the Security Interest Enforcement
Rules, 2002 on this the 31st Day of March of the Year 2021.
The borrawer/ mortgagor in particular and the public in general is hersky
cautioned nok to deal with the property and any dealings with the property
will be subject to the charge of the AU Small Finance Bank Limited (A
Scheduled Commercial Bank) for an amount of Rs. 3,26,783/- (Rs. Three Lac
Twenty Sik Thousand Seven Hundred Eighty Three only.) as on 03-Feb-20 and
interastand expanses therean untl full payment.
The borrower’s attention is invited to provisions of sub section |8) of section
13 of the Act in respect of time available, to redeem the secured assets.
Description of immovahle properties
Al that part and pascel at resdential f commercial property Land E-i.liII:IinE: ' Structure
and fixtures situated at Shop Mo. 4, Rew. Survey No. 51, Block Mo. 48, Plot Mo. 111
& 112, Ground Floor shreeji Cormplex, Megha Plaza Soc, Palsana Char Rasta, vill
palsana, Dist, Surat, Gujarat. Admeasuring 182 5q, FT. (Super Builtup Area) &
112 Sqg. Ft. Builtup Area alongwith wndevided share Owned By Krishndew
Ravidas, Which 15 Having Four Boundaries -
East: OPEM SPACE, West: Society Way,
Morth: Society Way, South: Plot No. 110

.
Date : 31.03.2021 Authorised Officer
Place : Surat ALl Srmall Finance Bank Limited

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation & of the Insolvency and Bankruptcy Board of India
(insolvency Resolution Process for Corporate Persons) Requlations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

NUTEC INFOTECH PRIVATE LIMITED
RELEVANT PARTICULARS

' |Name of Corporate Debtor MNUTEC INFOTECH PRIVATE LIMITED

2| Daba of incomporation of Gorporaba Diesttor | OTAE/E005

3| Autharty undar which Corporate Debloe | RoC-Ahmedabad
i5 incomporated / i regisbanad

4, | Corporate [derdity Mo, ¢ Lined Liahiliy
__|Ientifization No. of Corporate Dehtar - I
5 | Andress of the reqislesesd office 3 B-G01502, Siddhi Vinavak Tower-B, BH. DCP

principal office §if any) of Coroorate Debior| Ofce, MR Adani Vdtry Mandir, O 5.G. Higfeay,
Makarba Abriedabad 350054, Gujaral, Inda

Dt o oevter; 23032021 NGLT Cirger
copy racered by IRP on 03004/ 3021)

U E200G. 2005PTC046 108

i, | Insaheency COmMENcement dale in
respect of Corporate Deblor

207092021 (180 l.‘.a,E» fram the dabe of

T. | Esbrated date of closure of insalvency
eonmencament of irdoivency Fesolution Process)

rasoeLlion process:

Manish 5. Buchasia
Reeg, Mo BEIEADORP-MNI0EFAT-1811440

i | kame and Registraton number of the
nspivency professional &ding s inteim
Resolution Professonal

Address: 306 , "Gala Mart” Mr. Sobo Candra® |
Bafara "Safal Farisar, 5 Bapal Main Rd, Sopel
Anmedabad, Gujarat -350068

E-mrail: manishbuchesiacsi@gmai.com

4| Address & emal of e intenm resalibon
Fjlf{lrEE'Si:IFIEII. a5 regmae-:l wilh the Bosard

Address: 105 "Gl Mart” Nr. Saba Cenlre”
Befare "Safal Panisar, 5 Bopal Main Rd. Bopal,
Ahmedabad, Gijaral - 300058

E-miaill: manishbuchasiacs@gmall.com

10| Ackdpiess arel drnad b b sed for
Gorresporkence with thi Iresim
Resohution Professanal

11.| Last dale for submisslon of clalms 190

12| Classes of craditors, if any, undsr clause b
of sub-zachon |BA) of sechion 21, ascertained
Iy the Interim Resolsion Profassional

Mot Applicable

13,| Mamiss of insafvency profissionals identlied
Io actas authonisad representative of creditars
inadass (trea names foreach class)

Mot Applicable

a] Wab Imk: https:\iobd gowinhomaidowriioads
k) hittpes:ftwwiw ki gowinfips-registarivies-ipl

14 ta) Relevant forms and

iht Detals of authofzed epresentalives
are avaiable at:

Fgtien & harky -;;i'-'e-ﬂhat e Matianal Coenpany Law Tribunal Lﬂrrmﬂabeﬂ Bench) has cedered the

enrenencement of 3 sorporate scleency mesolulion process of the NUTEG INFOTECH PRIVATE

LIMETED o 24032021 (NCLT Orider popy necaived by IR Pan 0G45EE1)

The: creditars of NUTEC INFOTECH PRIVATE LIMITED are heraby calod upon o subm# Lheir claims

with proval onar befors 190021 1o tha intarim resolulion professioesl ai te address mantioned against

anlry o A0

TheSrasal crsdtors Shal submd Ser claims with prool by declronic means orly. Alother cradilers may

slabend Thie claares with proalin persan, by poslor by eecironic means.

& framcal crediter belanging o 2 class,as lisked againg! he anlry ko, 12, shall indicate il5 choios of

sulhonsed represenlative Tram ameeng the hiee inzasency pralessionals leted againg! ety Mo 13 s

asauthorsed represantaliveaf the oiss [N o Form G, Sdi-

Bubmission of False or misleading proofs af claim shall attract penafies. Manish 5. Buchasis

Date: 013,04, 2021 i Resclubon Frfassionsl
T Ahmedebad

o® ©

financialexp.epapr.in

Asrmitaben 'u"lpl.i|hhﬂ| Rangani, 12-Moe-18 Block Mo, 182, Bevenue Suresy Mo 22772, 338, 2249, Physical
Vipulbhai Witthishai Rangan Rz 403GEET /- 244, 730, Piot Mo 45 paiki, Block Mo, 182/8/45, Pratsasiion
(A0 Me) LMELIROZZIE-1000001 25 | Duwes as on 11-Mov-19 “Maple Villa® Muoje Kathor, Sub-Dist, & Taluka Taken on
Karnra), Dist, Serat, Gujarat. Admeasuring 114,01 30-Mar-21

50 Mtrs. and Admeasuring 23,23 5g. Mirs. in Road
& COP Total Admeasuring 137.24 5q. Mirs,

WVicky Ranjitbhai Chauhan, Diyya T-Mow-14 Passing Plan Plot No. 159 & 160, Booking Plan Plot Piwsical
Chadhan, Bhanuben Chauhan, Bs, B2EIE2LS- Mo, 138 & 140, “Srosht Rows Hoaste! Vibhag=3, Moje Poigiagsion
Ranjitbhai Chauhan Dues as on 5-Moy-19 Kosad, st Surat, Sub-Dist, Sueat, State Gujarat Taken on
e M) LNSLIROZZ I 7-1B0064 15 Admieasuring 197.76 Sq.¥ard. I1-Mar-271

Margishben Barkatali Meghani, B-Feb-30 Rawvenue Suniey Mo, 103571, Paiki Plot No. 37-A; 5hri | Physical
Barkataldi Pyarali Maghani Rs. 157861841 - Jawahar Co-op Housing Society Limited, Botad, Tal- | Possassion
B Mo) LNBOTO2916-170030845)  Dues as on 7-Fel-20 Botad, Dist-Botad, Gujarat. Admeasuring 82,50 5q. Taken om
Mz, 1-Ape-21

Place : Jaipur

Date: 5.04.2021

Authorised Officer Aavas Financiers Limited |

‘iﬁzﬂf'ﬁ" @Uﬂfﬂﬂ Bank Union Bank of India,Regional Office Junagadh, MEGA E - AUCTION
s Nijanand Chambers, 2nd Floor, Dhebar Road, Rajkot, Tele. 0281 - 2227760 SALE NOTICE
1 Anchia @—’!-hm;:;:‘_ E Mail:cb8834rec@unionbankofindia.com (For sale of Inmovable Properties)
E Auction Sale Notice for Sale of immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 read with provision to 8 (6} of Security Interest
(Enforcement) Rules, 20:02.
Matice is hereby given to the public in genaral and in particudar to the Borrowes/s and Guarantoe's, that the below described immovable property mortgaged | charged to Union Bank Of India (Secured Creditor), the possession of which has been
faken by the Authorized Officers of Union Bank of India, will be sold on “AS IS WHERE 15°, “AS3 1S WHAT 187, and “WHATEVER THERE 15" basis, for recovery of respective dues menfioned hereunder against the securad assets
morigagedichanged to Union Bank of Indsa, from respective bormower(s) and guarantors). The defail of terms of sale have been uploaded in the website. The reserve price and earnest money depositis shown there against each secured asset. The
sale will be done by the undersigned throwgh e-auction platform provided here under:
Date and time of Inspection : 16.04.2021 from 11.00 AM to 4.00 PM
Last date of depositing EMD : On or before the commencement of e-Auction
Date and time of Auction : 19.04.2021 from 11.00 AM to 04.00 PM
! Reserve |[EMD of the | Bid Account detalls for
Sr. Branch Name & Name of . . 3 : :
Mo.| the Borrower! Guarantor & amount Quistanding Deccription of the properties Inpr::::s pl;p;;‘l'y' Im”:n:t u:i;pﬂﬁ;gsgf:%hﬁ

1 | Junagadh Branch (E-Andhra) Residential House belonging to Mr. Chauhan Ganbhirsinh Ranjitsinh, situated at Block No.401, Fourth Floorof | 5.510 55,100 10,000 2E2T11980050000
Mr. Chauhan Ganbhirsinh Ranjitsinh Shyamvesr Appariment, Vanthali Highway, Viadala fatak, Plot No. 151,152 185 & 186 of Suncity of NAR. 5. No UBINOB262TE
Mr. Chauhan Mehendrabhai Ranajitsinh (Guarantor) 2351 Taluka-Shapur, Junagadh - 362001 and Bounded By : East : Adj. fi Mir. Road, West ; Ad). Flat 406, North : Ad), Amitesh Kumar
Rs. 5,94,603.00 25 on 04.01.2018 and further inerest Plot Mo 153 & 1684, South - Adj. Flat Mo, 402 after Commaon Passage & Staircase 90305 53767
al condractual rate & cost

2 | UBI- Sukhpur Branch, Junagadh 1) Open land of Plot No. 38, admeasuring 160,89 Sq. Mis, Of NA Revenue Survey No. 4511, Shree Vallabhoagar, | 20.270 | 202700 | 10,000
W's Gagan Industries & M's Trimurti Foods Behind Parry Home Apariment, Near JMC overhead water tank. Near Dargah, Janzarda Chowkdi, Off Janzarda Road,

Narme of the Directors | Promaters | Guarantors : Tal. & Dist. Junagadh, Owned by Ms. Champaben Bharatbhai Desal.
1. Satish Hareshbhai Akbari, 2. Kalpesh P. Akbari, g
3. Shamjibhai Raghav Desai (Guarantor), Z) Godown No. & constructed on land of Plot No.6, admeasuring 513,78 Sq. Mirs of N.A. Revenue Survey No. 35p, | 148.220 | 14,682,200 | 10,000 730901980050000
4. Bharat Shamji Desai (Guarantor), Opp. Bhumi Industries, Near Vatsal industres, Mouje : Sukbpur, District ; Junagadh propery held in the name of Shri URINO5T1094
5. Champaben Eharat Desai {Guarantor) Shamjibhai Raghavbhai Desal. & Godown Mo.1 constructed on land of Plot No.1, admeasuring 125502 5q. Diissinsndrak
Rs. 4,07,86,491.00 as on 30.06.2020 and further interest hitrs. of N.A. Revenue Survey No. 34p, Opp. Bhumi Industries, Near Vatzal Industries, Mouje © Sukhpur, District : o Flarrmrla'ra e
ot contrachial sle & coal Junagadh property held in the nama of Shri Shamjibhai Raghavbhai Desai. 99748 10609
3) Residential Block Mo. 8/B, Bansidhar Society, off Giriraj Society, constructed on land of Plot No. 88, admeasuring | 25300 | 253,000 | 10,000
8061 5g. Mrs_ of N A Revenue Survey No. 113 of Junagadh hedd inthe nams of Mr. Bharatbhai Shamjibhai Desai.

3 | Union Bank Of India - Junagadh Branch {331331) Commaercial Property (partly occupied by owner, partly rented to SBI, hospital and other shops). Admeasuring | 463,455 | 4634550 | 25,000 | 313801580030000
Mis Matraj Industries 2461.00 Sq. Yards & buiiding thereon situsted at City Survey No. 2554, 2555, 2557 464090, 0. P. No. 68, PlotNo. 1,2, UBIND531381
1. Jivraj Kadvabhai Thummar (Partner & Guarantor) 134 14, State Bank Of India Building, Near Vadi Chowk, Opp, BOB & UBH Upleta Branch, Sardar Patel Road, Nr. Bapu Seetaram Padhan
2. Bharat Jivrajbhai Thummar (Partner & Guarantor) Na Bawla Chowk, Raj Marg Approach 1o Raitway Slation Road, Upleta, Dist. ; Rajket in the name of Mr. Kadvabhai 83162 04885
3. Rasiklal Jivrajbhai Thummar (Partner & Guarantor) Muljibhai Thummar, [Flot 1- 720,30 Sq. Yards, Plot 2 - 486,10 Sq. Yards, Plot 13- 38610 Sq. Yards, Plot 14— 768.10
4, Anil Ravjibhai Khachariya (Partner & Guarantor) 54, Yards. Property s inthe name of Shri Kadva Mulji Thummar.

4 S-Sy Ran R Tnmie (P& Suamn) Industrial land Admaasuring 6995.53 5q. Yds, And building thereon siteated at Junagadh || industsial Areal Eslate, | 562,167 | 5621670 | 25,000
Guarantors - Plot Mo. 50114, Cla Natraj Indestries, Near Mars Baaring unit, Behind 3. K. Industries, Nearby from Maruti Hotel, O
1, Jivraj Kadvabhai Thummar as legal heir of E:EG'I: Il.:'am ﬁaad & Rajkot/ Jetpur Road, Al : Dolatpara, Junagadh, Taluka & Dist. | Junagadh in the name of Mis
Kadvabhai Muljibhai Thummar {Guarantor) 1 MR E

5 | 2. Kiritkumar Jivrajbhai Thummar (Guarantor) All that piece and parcel of Immovable Property Residential Plot, Admeasuring 249,20 5q. Yards & building | 140472 | 1404720 | 25000
3. Manjulaben Jivrajbhai Thummar (Guarantor) therecn situated at Junagadh Sursey No. 114/2, Plat No. T P, Block No. 51, Shreenath Society, Near Shambhu Nagar

Area, Nearby Cornmunity Hall, Bahénd Gurudwara, Near Ranchhod Magar, Off. Giriraj Main Road, At Junagadh, Dist.
Es. 13,18,34.727.19 as on 03102020 ang further ¢ Junagadh in the name of Kiritkumar Jivrajbhai Thummar, Mr. Bharatkumar Jivrajbhai Thummar and Mr.
interest 21 Contraciual rate & cost Rasiklal Jivrajbhai Thummar
6 All that piece and parcel of Immovable Property Residential Plot, Admeasuring 480,56 5q. Yards & building | 110.223 | 1102230 | 25,000
thereon siluated al Upleta City Survey No. 2562, Plot No. 10, Thummargali | Street, Opp. Sitver Pumgs & Motors, V., K.
pan Shog street, Behind 581 Lipleta Branch, Nearby Bapu Bavla Chowk & Vad Chowk Area, Off. Raj Marg Road &
Railway Station Boad, A1 : Upleta, Tal. : Upleta, Dist. : Rajkotinthe name of Smt. Manjulaben Jivrajbhai Thurmmar.
7 All that piece and parcel of Immavable Property Residential Plot, Admeasuring 480.56 5. Yards & bullding | 112.158 | 11,21.380 | 25,000
thareon situated at Lipleta City Survey No. 2561, Plat No.11, Thurnmar gali [ Street, Opp. Silver Purmps & Maotors, V.
K. Fan Shop Street, Behind 361 Upleia Branch, Mearby Bapu Bavla Chowk & Vad Chowk Area, 0. RajMarg Road &
Railway Station Road, At : Upleta, Tal. : Upleta, Dist. : Rafkotin the name of Shri Jivraj Kadva Thummar.

g | Bhavnagar BRANCH - Il (E-Andhra) All that Part and Parcel of the Property befonging to Mr. Bharatbhal Vanmalibhai Solanki and Mrs. Solanki | 37.696 | 376,960 | 10,000 | 475711980050000
Mis Gunatit Steel Charuben Bharatkumar, situated at Flat Mo, 407, 4th Floor, Super Built Up Adm. 144.93 Sq. Mirs and Built Up Area UBINOB17678
Mrs. Solanki Charuben Bharatkumar (Guarantor) 117.80 Sq. Mir in Patani Plaza, Anantwadi, Dev Baug Area, Deri Road. Bhavnagar and Bounded by : On the East: Vikas Pandey
Rs. 1.97.47.233.00 as on 16.10.2018 and further Open Piace of Margin, On the West : Fiat No. 408, On the North : Flat Mo, 406, On the South : Open Place of Margin 86425 09966
interast at contrachual rate & cost

9 | Bhavnagar BRANCH - Il (E-Andhra) All that Piece and Parcel of the Freehold Land Belonging to Mrs. Jyotiben Jaysukhbhai Bhadiyadra, Mrs. | 21.050 | 210,500 | 10,000
1) Mr. Bhadiyadra Bhavesh Jaysukhbhai, 2) Mr, Bhadiyadra Simaben Bhaveshbhai Bhadiyadra and Mr. Rajesh Jaysukhbhai Bhadiyadra, Ad. 113.74 Sq. Mirs. construction
Rajeshbhai Jaysukhbhai, 3) Mrs, Bhadiyadra Simaben thereon, bearing City Survey Ward Mo. 3, Survey No, 2048, Sheet no. 62, Desai Shen, Shukia Ni Deli, Bhagatalav,

Bhaveshbhai, 4) Mrs. Bhadiyadra Jyotiben Jaysukhbhal Bhavnagar. Bounded by : East : Adioining Property, West : Common Chawl, North : Adjoining Property, South ;
Guarantor : Bhadiyadra Bhavesh & Other, Mr. Kukadiya Kishan | Adjoining Properly.
Rs. 10.09,519.09 az on 01.01.2018 and further
interest at confractusf rate & cost
10 | UBI - Veraval Branch (E-Andhra){24631) All that Part and Parcel of the Residential Land situated at Plot No. 2, Revenus Survey No. 327 and 338, underthe | T.050 70,500 10,000
Ms Asian Impex lirmits of Veraval Municipality, Taluks - Veraval, Dist. - Gir Somnath and bounded by : East : House on Land of Plot Mo
Name of the PartnenGuarantor : 2 Paiki, North : Road Remaining Land, West : Land of Plot No. 3, South : Land of §. No, 327
1. Mr. Haroon Hajibhai Panja (Partner & Guarantor), Erar St : 2463113800.30000
2. Mr. Altat Ali M. Chhel (Partner & Guarantar), fﬂdl that Part and Parcel nfth_e Fiemdent!aj House l:unstmcte_dun I_.and of Plot No. 53 Paike, Land of 5 No. 3431:} 25070 | 250700 | 10,000 UBINOZ24831
3. Mr. Ashif Haroon Panja {Partner & Guarantor), 350 situated on Bhalka Emd inVeraval t;:rt}'.TaIuka Meraval, Dist 'l;-.ulr Somaath and Bounded by ; East : Remaining Sonu Kumar
4. My, Kashif H. Panja [Partner & Guarantor), Land of Plot Mo. 53 Paiki, North : Remaining Land of Plot No. 53 Paiki, West : 810 Mirs Wide Road, South ; Land of A7E05 25796
5. Mrs. Aaysa Haroon Panja (Partner & Guarantor), Survey No. 40
6. Mrs. Halima Safibhal Panja (Partner & Guarantor) All that Part and Parcel of the Industrial Land and Building Property with Plant & Machinery situated at Plot U- | 376.020 | 37.60.200 | 10.000
Re. 6,71.54.101.65 as on 07012007 and further interest at 112 at Survey Mo, 18321 p - 1833/p siteated at Prabhas under Veraval Taluka, Dist © Gir Somnath in the name of Mis
coniractual rate & cost Azian Impex and Bounded by : East : 9-00 Mirs. Foad, West : GIDC Boundaries, North : Plot Mo, 1 W-1/3, South ;
8-00 htr. Wide RoadiOpen
11 | UBI - Junagadh Branch (E-Andhra)(2627) Land and Building - Residential belonging to Mrs. Gohel Bhartiben Narshibhai and Mrs. Gohel Paniben | 17.500 | 175000 | 10.000 | 262711980030000
Mrs. Gohel Bhartiben Narshibhai, Naranbhai situated at Residential Building having Ground Floor & Fiest Fioor at Plot No. 8 - B Paiki, Northern Side of UBINOEZ6278
Mrs. Gohel Paniben Naranbhai {Co-Borrower) Plot 8 R. 5. No. 354, Bhalpra, Vieraval, Gir - Somnath - 362 268 and Bounded by : On the East : 7.50 Mir. Road, On Amitesh Kumar
Rs. 30,27 859,00 as on 26.11.2018 and further intenast at the West : Adj. Land of 5. No. 384p, On the North : Plot Mo, 7, On the South = Plot No. 8P (8-4) 90395 5376T
contraciual rate & cost
12 | UBI - Junagadh Branch (E-Andhra)[2627) Land and Bullding - Residential belonging to Mr. Malamdi Ravi Mansukhlal and Mr. Malamdi Pradip | 17.500 | 175000 | 10,000
Mr. Malamdi Ravi Mansukhlal, Mansukhbhai situated at Residential Building having Ground Floor & First at Plot no. 8 Paiki, Southern Side 8- A, R.
Mr. Malamdi Pradip Mansukhivhai (Co-Borrower) S.Mo. 334, Bhalpara, Veraval, Gir - Somnath - 362 268 and Bounded by : On the East : 7.50 Mir Road, On the West : 262711980030000
Mr. Narshibhai Naranbhai Gohel (Guarantor) _ Adj. Land of 5. No. 334P, On the North - Plot Mo 3P (B), On the South : Plot No. 10 UBINOEZ62TE
ih?’:iﬁ:t: : Eﬂ sl Residential House belonaing to Mr. Narshi Naranbhai Gohel situated at Plot Mo, 8 Paiki, Eastern Side of R 5. No. | 7.230 71,300 10,000 A;:;?;‘Sg;“;;r
368, Bhatpara, Vieraval, Gir Somnath 362 226 and Bounded by : On the East : 7.50 Mir Wide Road, On the West :
Adj. Property of Piot Mo. P, On the North : Adj. Land of 5. No. 328 and 32%, On the South : 6.00 Mir Wide Road
13 | UBI - Veraval Branch (E-Andhra)(24631) All that Part and Parcel of the Property being Residential Land and Building belonging to Mr. Rakeshbhai | 15180 | 1,51,800 | 10,000
Mr. Jatin R. Hodar Harjibhai Hodar, Adm 48-03 Sq. Mirs., situated at Kharvawad of City Sub Districi No. 1, Sheat No. 5, City Survey No. 2463 11980050000
Mr. Rakesh Harjibhal Hodar {Co-bligant} 3615 of Mangrol of Sub District : Mangrol of Registration District : Junagadh. UBIND&24531
Mr. Bhavesh Rakeshbhai Hodar {Co-bligant) , — . : , e
Rs. 38,14,154.00 as on 09.10.2017 and further intarest at All that Part and Parcel of the Property heing Residential Land and Building belanging 1o Mr. Bhaveshbhai | 14200 | 112,000 | 10,000
conlrachual rabs & tost Rakeshbhai Hodar, Adrm 40-50 Sq. Mirs., siluated at Kharvawad of City Sub District No. 1, Sheet No. 5, City Survey ST 237
Ma. 3684 of Mangrol of Sub District : Mangrol of Reqgistration Digtrict - Junagadh.
14 | UBI - Veraval Branch (E-Andhra){24631) Al that Part and Parcel of the Commercial Property belonging to Mr. Rakeshbhal Harjibhal Hodar, situated at | 34410 | 344100 | 10,000 | 246311980050000
Mis Shakti Raj, Prop. Mr. Bhavesh R. Hodar Survey No. 139112 paikes, Banda Road, Mangrol, Dist, © Junagadh. and Bounded By : On the North : Other UBINDE24631
Mr. Rakesh Harjibhal Hodar (Guarantar) Property, On the South : Other Property, On the East : Gther Proparty, On the West : Road Sonu Kumar
Rz. 81,67.924.00 az on 03.40.5HA7 2nd further interest at B7B05 25706
confractual rate & cost
Terms and conditions of the E - Auction as under ;
1. Details of Encumbrances over the property as known the Bank: Not Known. 2. Interested bidder are requested to register their detail with service provider https:/f'www.mstcecommerce.com/auctionhome/ibapifindex.jsp by
submissionfverification of KYC documents and transfer of EMD in WALLET must be completed well in advance at least two days before auction date. 3. Authorized Officer/Bank! E-Auction Service Provider will noft be liable for any
delayifailure for verification of KYC documents/failure to transfer EMD in Wallet. 4. EMD to be deposited in Global EMD Wallet through MEFT/IRTGS/Transfer (after generation of Challan frem
https:iimstcecommerce.com/auctionhomefibapilindex.jsp) 5. For downloading further details, process compliance and terms-conditions, please wvisit (a), (b) Website address of service provider
hitps:/iwww.mstcecommerce. comauctionhomelibapilindex.jsp, hitps:iiwww.ibapi.in, https:fwww.unionbankofindia.co.in. Where "Guidelines are available with educational video. 6. For further details contact Union Bank of India,
Regional Office, Junagadh, Mr.J. K, Rastogi (M. 83681 3498%) & Anand Mohan Dayal (M. 87429 79964), 7. The terms and condition shall be strictly as per provision of the security interest Rules (Enforcement) Act, 2002
This may also be treated as notice u'r 86) of Securily Interast (Enforcement) Rules, 2002 to the borrower's and guarantar’s of the sakd loan about the holding of E - Auction Sake on the above mentioned date.
Ef;: & ?g;ift"m’ {In The Event Of Any Discrepancy Between The English Version And Any Other Language Version Of This Auction Notice, The English Version Shall Prevail) U‘:}ﬁ“gﬁ: ﬂnﬁ’;
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FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

NUTEC INFOTECH PRIVATE LIMITED
RELEVANT PARTICULARS

1.|Name of Corporate Debtor | NUTEC INFOTECH PRIVATE LIMITED

2.| Date of incorporation of Corporate Debtor | 07/06/2005

3.| Authority under which Corporate Debtor | RoC-Ahmedabad
is incorporated / registered |

4.| Corporate Identity No. / Limited Liability ‘ U72200GJ2005PTC046198
Identification No. of Corporate Debtor

5. | Address of the registered office and | B-601/602, Siddhi Vinayak Tower-B, BH. DCP

principal office (if any) of Corporate Debtor| Office, NR. Adani Vidhy Mandir, Off. S.G. Highway,
| Makarba Ahmedabad-380051, Gujarat, India

6. | Insolvency commencement date in | Date of order: 24/03/2021 (NCLT Order

respect of Corporate Debtor | copy re_cei\._fed by IRP on 03}04{2021)
7. | Estimated date of closure of insolvency | 20/09/2021 (180 days from the date of

resolution process | commencement of Insolvency Resolution Process)
8. | Name and Registration number ofthe | Manish S. Buchasia

insolvency professional acting as Interim | Reg. No.: IBBI/IPA-002/IP-N00487/17-18/11449
Resolution Professional

9. | Address & email of the interim resolution | Address: 306 , "Gala Mart" Nr. Sobo Centre",
professional, as registered with the board | Before "Safal Parisar, S Bopal Main Rd, Bopal,
Ahmedabad, Gujarat -380058

| E-mail: manishbuchasiacs@gmail.com

10.| Address and e-mail to be used for | Address: 306 , "Gala Mart" Nr. Sobo Centre",
correspondence with the Interim Before "Safal Parisar, S Bopal Main Rd, Bopal,
Resolution Professional Ahmedabad, Gujarat -380058
E-mail: manishbuchasiacs@gmail.com
11.| Last date for submission of claims 19/04/2021

12.| Classes of creditors, if any, under clause (b)| Not Applicable
of sub-section (6A) of section 21, ascertained
by the Interim Resolution Professional

13.| Names of insolvency professionals identified| Not Applicable
to actas authorised representative of creditors
inaclass (three names foreach class)

14. (a) Relevant forms and a) Web link: https://ibbi.gov.in/home/downloads
b) Details of authorized representatives | b) https://www.ibbi.gov.in/ips-register/view-ip/1
are available at:

Notice is hereby given that the National Company Law Tribunal (Ahmedabad Bench) has ordered the
commencement of a corporate insolvency resolution process of the NUTEC INFOTECH PRIVATE
LIMITED on 24/03/2021 (NCLT Order copy received by IRP on 03/04/2021)

The creditors of NUTEC INFOTECH PRIVATE LIMITED are hereby called upon to submit their claims
with proof on or before 19/04/2021 to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proofin person, by post or by electronic means.

A financial creditor belonging to a class,as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act
as authorised representative of the class [NA]in Form CA.

Submission of false or misleading proofs of claim shall attract penalties. Sd/-
Manish S. Buchasia
Date: 03.04.2021 Interim Resolution Professional

Place: Anmedabad Reg No.: IBBI/IPA-002/IP-N00487/17-18/11449
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SWARAJ ENGINES Ashish Kumar ) A, R S R
WARAJ ENGINES LTD. . X ' 0/ e ’ ’ o Dt oy
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Regd. Office: Phase IV, Industrial Area, Call: 82749 59252 A0 : YRc ANY 2\ SlAcloAn A5 dllds | [aa:vuieiae 29. oi.: IBBI/IPA-002/IP-N00487/17-18/11449
S.A.S.Nagar (Mohali), Punjab - 160 055 a .
Tel : 01722271620, Fax : 0172-2272731 . . .
E-mail : selinvestor@swarajenterprise.com Email: ashish.global.logistics@gmail.com
Website : www.swarajenterprise.com

NOTICE

Pursuant to Regulation 47 of the SEBI
(Listing Obligations and Disclosure
Requirements) Regulations, 2015 and
other applicable provisions, NOTICE
is hereby given that the Meeting of the
Board of Directors of the Company will
be held on 20" April, 2021 (Tuesday),
inter alia, to consider and approve, the
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KXl 3 K.C.,SUGAR AND INDUSTRIES CORPORATION LIMITED Credit Rating
@ I ) oy L‘{N: L154?17.'N1995PL0033198 ) ) by CARE Ratings Limited
Registered Office: “Ramakrishna Buildings”, No.239, Anna Salai, Chennai - 600 006 CARE A: STABLE
9 .
0 IND COR Phone No.: 044-28555 171 - 176 Fax: 044-2854 6617 Advertorial
Website: www.kcpsugar.com, Email Id: finance @kcpsugar.com > areholde
[ ) () F ° ° ° ° f ‘ 7I
€ ca . cpo
" 7 [ ]
Form DPT - 1 Circular in the form of advertisement inviting Deposits (only for renewal of existing Deposits) from Public / Shareholders pursuant to Section 73 (2) (a) and Section 76 of the Companies Act, 2013 and Rule 4 (2) of the Companies (Acceptance of Deposits) Rules, 2014 lndlng 10 e ln the tlmes O C O D [
THE COMPANY INVITES AND ACCEPTS ONLY RENEWAL OF EXISTING DEPOSITS ON THE FOLLOWING TERMS:
Scheme - | (Fixed Deposit) Scheme - Il (Cumulative Deposit) Scheme | (Fixed Deposit) and Scheme Il (Cumulative Deposit) Liabilities . . . . .
- — Tnferest Wode of payment of nterest nterestwillbe payable by way of warrants,/ DD, | Non-current liabilties
N IR matchmaking service that gets it just ri
pa. | of Deposit | PADle pa. | of Deposit Bank of India (Borowings | 743197000 | 413413000 | 403524000 |
quarterly) Repayment of principal amount Deposits will be repayable on maturity and on (i) Other Financial liabilties 7464513 11336192 11336213
2 Years | 8.00% | Rs.25000/-| Quarterly | 3 years 850% |Rs.25000/ On surrender of duly discharged deposit receipt, byl (b) Provisions 797 5 446 5.
3Years | 8.50% | Rs.25000/-| Quarterly | only | * o] matury way of account payee cheques payable atpar. c) Deferred tax Tabifies 31128950 | 70889349 | 0 | i - i
1.GENERAL INFORMATION ‘e';;‘arsye‘;':f:':”ﬂ;:'i"ﬂgiyr?::“g"‘:325“:‘1"3‘;’8"“; Current iabilities n a time where the COVID-19 pandemlc has
a.|Name of Company K.C.P.Sugar and Industries lion Limited a) Financial Liabilities 3 ; 3
h de it but before the f the d f I ETa030308 1i59577cden 17335700457
s Wt ST R0 bl 5. P - — L L made us realise that the world is actually quite
lcontact details of the Company | Anna Salai, Chennai- 600 006. i) Trade payables : ; ; :
Phone No. : 044-28555171-176 Fax: 04428546617 l:wmm ) Total oustardrg iss of i ) ) 5 small, relatlonshlps have played avery blg role in
Email d: finance@kcpsugarcom nave paid had the deposit b fed for th enterprises and smallenterprises .
Website : www.kcpsugar.com p:m‘mrwﬁmn ;c:pdoeﬂos,\ez:da:g‘?a”ey mn"ran; ) Total outstanding dues of creditors keeplng peOple sane and happy. TheI'e haS been
b.|Date of incorporation of the [11/10/1995 subject to compliance of the extant provisions of the| other than micro enterprises and| . . N .
Company Companes (hccptance of Deposs) uls, 2014, [ __smllentrprses | GOOBA3167 | 1302160873 | 547486215 dating via video and marriages broadcast over
- - Premature cl  a Cumulative Deposit is not i) Other financial liabilities 703985040 | 363082602 449062134
¢.|Business carried on by the [Manufacturers of Sugar, Industrial Alcohol, Ethanol, Bio- remature closure of a Gumulative Deposit is not B Other current labiies 26521002 | 38463658 | 32733326 | . e .
Compan & s Subsidaries it ertiser, Caroon-d-oxe, Cacium Lactate and Incientl permited N —_—_—_—_————_—_—g the internet for families to retain the bonds that
\t:‘:ndye‘a‘ls of branches or units, |Gogeneration Power. Renewal of deposits Renewal of deposits will be considered on| @) Curent Tax Liabiies | 0 | 4064075 | 0 |
i (ishnaDistic b f fresh applicati d by|—(d) Current Tax Liabilties
oy ounesbubann oA oy o pod ot Pencudwi b ToalEqityand LisiTies oS | srrias | Sassaness make us who we have become today - a set of
(i) The Eimeo- K.C.P Limited i onl Statement of Profit or Loss Amount in Rupees 1 : d a life h 1
i . [Proposed tme schedule mentioning the date of| This new circular has been approved by the particulars For Year ended | For Year ended | For Year ended people craving contact and a life where ove,
arksai11-A, 3rdMai Roa0.IndUSHTRIEShe, lopening ofthe Scheme and time period for which| Board of Directors on 04/03/2021 and the same| March 31, 2020 | March 31, 2019 | March 31, 2018 . .
[Ambattur Chennai- 600 058, the circular or advertisementis vlid has been strar of Companies onf T Revenue from operations 3.54,53,62,224 | 3,17,863,38,789 | 3,99 49 988 trust and compamonshlp rule. In an age where
(ii) KCP Sugars Agricultural Research Farms Limited the same date. The Deposit scheme for re.newal 1| Other income 11.23,74.986 | 12.76.70.794 | 57.7: t . t t f 1 d vt
Engagé‘a‘dm‘resea‘rchazddevelo‘pr?zmactl(viu?m + weas This ercularin the form of adver tsement shall be :u:‘::elr::::m(”“) 3,65.77,37,210 | 3.30,60,09.583 | 3,87.7 27 370 we are trying to stay away irom people we don
agricultural sector. Farms a irupukuzhi ant elambil . .
Nilges, anchiuram isic T Nad S ot o Pearsio e 3000-5081 o urnCostof maerel corsumed 250022170 | 3B0TATB0BE] ZROT2Z T know or belong in a household with, how do we
)
d.[Brief particulars of Management [The Company is managed by the Managing Director of the] the date on which the Financial Statements is laid | Purchase of Stock-in-trade T7.94,677 = = . . . .
lof the Company Company under the supervision, control and direction of the| before the Company in Annual General Meeting| Changes in inventories of finished goods, normallse I‘elatlonshlps and marrlages and ﬁnd
[Board of Directors of the Company. for the said Financial Year or the latest day on| Work-in-progress and stock-in-trade 32,09,27,599 |(1,62,24,87,898)] 12,03,56,042 . 0
e. [Names, Addresses, DIN and Occupations of the Directors wmch(hagknnual Genera[ Meeting snnu}d have| Excise duty on sale of goods - 483 87, 547
jame of the Director | DIN ‘Address (Residential) Occupation been held in accordance with the Companies Act, [Employee benefits expense 305470473 | 361125, the I'lght partner.
1 Tho.15, Damodarapuram Man 2013, whicheveris earlier. Finance costs 21,48,00,585 | 16,63,78.
Ms.Irmgard Velagapudi | 00091370 |goaq ﬁdyar Cnel?nal—zﬂ Managing Director The 2”7[/61%?; (Iln20me |ovbm of advertlse?edm ;ssu;d Depreciation and Amortisation 7,39,49,035 8,273
, Adyar, on 20 is being superseded by thelGier oxpenses 367223534 | 44532 . .
Mivinod R Sei | 00106598 |12 210 SueeL Poes Garden, [ 0 i Chajman Company as s e i ony 0 104 o oenses 7 5306 27 012 [ 30504 00 551 | 3.95 06,05 945 Vows for Eternity is a global, confidential and
- " V Profit/(loss) before exceptional : : .
M Kiran Volagepudi | 00091466 o1 31 Seel KasturEsate, ¢ e ecor oy g " | s ' (17.28,8080) (1.3475576) personalised matchmaking service,
= = o - xceptional items — - - K
McK R Adivarahan | 00019844 g“,ﬂpzu‘é{'ns‘”c";sg;‘éi”_sz‘g”" Director i E:’::;’zz;:’::g;z;’a's‘"g‘"9 deposits __[To support business operations z::lrrmm/(lom before tax (17,28,89.802) | 25,56,07.402 | (7.34.75,576) headquartered out of New York with a presence
No.1-2-16/11, Block B, Tst B ; - Vil Tax expense . . . . . .
OcvitalRejan | 00021571 [Sret, Habsiguda, Hycerabad - Diegtor [ {2 ame ottt g Agenies CARE Ratings Limted - Curr Tax 5100000 - in London, Delhi and Mumbai, and, in times like
500 007 ;Ma""E!O ‘?"f:‘e (RS goh s ] - Defered Tox (4.0429729) | 1026.13.254 | (15.71.28,550,
3 i ¢) Meaning of the rating obtained and date lequate degree of safety regarding timely| -, towards taxatic 3 3 31 3
s uitn | ocazoio (DA CB0G | eomentresr | |71V 8 Kanding of thancial olgaions and £y | sl e OWES AN g oq 6 750) - - these has played a pivotal role in introducing
Il |Rao Road No.2, Knairatzbad, Banjara crditisk and date on which creitrating obained [Ty prafiioss) for the period 1507269 | 101994148 | 83652074 . . . .. . .
PR R I Py k- e [ [T e like-minded individuals to each other. The idea is
Pratp K. Grennai - 85 p | {be creted for securing such dposts, f any profor oss to arrange introductions where individuals take Anuradha Gupta
4, Coral Haven, N0 9, Any financial or other material interest of the|None of the directors, promoters, key managenal ‘Remeasurements of defined benefit plan
directors, promoters or key managerial personnel|personnel and their relatives are concerned or M 3 1 ] I
Ms.Renuka Jaypal | 08942842 RaJagupa\anStreet V%",::x'na, M Independet Director \ns’uchdennsi(s«andtrl’ee"eﬁlmsuchin(e’res;m \meresledexcem\nlheexlentoidepusll\'anymey lac\uanal‘galns/ ”“sses)b 2;;‘;’:;‘ ?Z‘;:;jg (Z‘:?’;zj) the time to gEt to know eaCh Other and deCIde 1f Founder CEO; Vows f or Eter nlty
is dif i Income tax expense on above . . . .
- Management perception °”‘S”“‘“’S e Carpany has o Deposi Schemes i, Foea |rsons. i cernrom e et o o roldinte Compary . (me) ‘34‘55‘933) 15,66.404) the relatlonshlp is for the long haul. While they
?:203% g:nmyu\:t;vse Deposits and but(:‘ai[: urlsceuc[\éred‘ 3| DETAILS OF ANY OUTSTANDING DEPOSITS Income for the. . .
i Gt o o s 2 T o0 s 3032070 TRSTSOMN: pero (Cnmvr-smuug'::';; angaer | os878079) | 105451001 | ssossn0 may not meet immediately, the members at the Vows for Eternity's members are successful
ciher depositsor interest, [o-[Date of acceptance i . .. .
XII Earnings per equity share . oy .
The Gompany s deposted 20% of the mount o [Tl amount ccceged duing e Franci ) service connect over similar interests, shared
posts matning n e fncil yea 203001 n a] |t 20102020 Rs.7,8984.000" M Basi = 7% iz} | L th buliaf that the & t,V . professionals, celebrities and industry leaders
separate bank account with HDFC Bank, | d.[Rate of interest 8.50% for 2 years and 9.00% for 3 years (2) Diluted (0.97) 0.93 0.74 values an e pelie a e team a OWS I0or - 1
i:‘(:hf;g“u'; sg:[%‘x";‘ss(g?(g?g' o ég:gggi‘“eio‘\c"” . [Total number of depositors 3547 0 Audited Cash Flow Statement for the three years immediately preceding the date of issue of ity k h 1 h 6 h ranging in the 25 to 45 age bracket, who value
{. |Defautt, if any, in repayment of deposits and| circular or advertisement . . .
R e oo o et el e — T T T Eternity knows them well enough to find the the confidentiality that the service offers. There
f;REI Ratngs | bL;n]\ut'ed ha afimed GARE ; Sl umbar f opoiors, smount 2 dution o ea Ened | ForYearEnded | Far Yoo Ented I‘lght match diff t ti f b hi h
ingle A; le] for Fixed Deposits which denotes| |defaultinvolved Particulars March 31,2020 | March 31,2019 | March 31,2018 .
?deﬂ“a‘f ‘;TW(E of Sﬂfsw feﬂlﬂfﬂi"ul(‘jvge‘yksew‘ﬂ‘"ﬂ of [0 [Rny walver by The Gepostors, of merest | Cash flows from Operating Activities are dilterent tiers ol membpbership one can choose
inancial obligations and carry low creditisk. accrued on deposit Total Income for the Period (PBT) 172889802 255607402 73475576 3 <
B e v o 2 FIANGIAL POSITON OF THE CGPAY ota Income o0 The b . o civel fdontial and from, where the duration starts at 2 years, giving
] 2 [Profis of Profit (Amount in s,  Interest income 77895098 —1057035 . .
s, e o W pofts o N Dot B nBe)___ Dy S € bespoke service 1s entirely confidential an each member ample time to appreciate the
& before and after - Loss/ (Gain) on Sale of Investments 756578 | -73237665) 1 3 ..
i Debentures and nteresthereon | NA Belore | Ater | Belore | Ater | gelore | Ater |iossrCanionSdsofinvestments L offline, so there are no algorithms used to find " "
i Dt g s e |2 TG | ot | oo | i | o | o | oo | -Adlaman 0.0 o o R ‘e, ! g ; _ process and their journey to find "the one". The
2 FAFTICULARS F THE DEPOSI SORENE iy “Dhignd ncome the right personality fit. The emphasis remains team believes that a vast majority of members
: R — a ~ Fair Value Adjustment 81784273] 400950278 . . .. .
a.|Date of passing of Board Resolution 04/03/2021 immediately 55 172689802)11507293) | Doprosia i 1 1 1 i
I 4 (7347 101994148 )((111507283) [ Depreciation and Amortzaion 73049035 on compatibility, education, similar socio-
b. am‘ of paf;mg res?r\‘ullun i“”‘]“e G'enera:‘\ 108/2018 e cat of ssue ! Operating cash flow before Working Capital changes | 186324803 I? Y5 ’ ) aCtually deCIpher thelr needs and wants through
eeting authorising the invitation of sucl of circular or [Changesn | I :
deposits ladvertisement ~ Increase In Trade Receivables 34379351 economic baCkgT ounds and flndlng a person that this process.
Type of deposits, i.e. whether secured o] . [Dividends declared by the Company in respect i vidond] Imerest | (Decrease) I Inventory [-1616917547] 119609104] s :
unsseued Unsecured oo S ey vt e Fo e Year | Diviend. | oviden | Biree, 10— complements each member. Video calls help with
[Amount which the Company can raise by  |Rs. 88,15,94,108/- ratio for last three years (cash profit after tax| | Ratio ™ Decrease In Other Current Assei(s " . "
d. [way of deposits as per the Act and the rules|Rs.62,97,10,077/- from Public (25% of the plus interest paid or interest paid) 31.03.2018 |1,13,38,505] 10 111 ~Increase In Long term loans the gettlng to know you' process that the team At a time where ersonal relationshi S have
made there under aggrega\)e of the paid up share capital and free 31.03.2019 [1,13,38505] 10 2.82 | Increase In Other Non-Current Asset iali in. havi that i t bility to find p P
reserves 31.03.2020 | 1.13,38.505 0 = Decrease)/increase In Long Term Provisions 3
122633’2&‘:9";“/";;‘:"; iy camgg" dﬂf C. A summary of the financial position of the Company as in the three audited balance sheets - (Decrease) In Other Financial Liabiliies Non-Current| —_n specialises 1n, having at innate ability to lind a become more 1mp0rtant than ever, Vows fOI‘
immediately preceding the date of issue of circular or advertisement -(Decrease) In Trade Payables Current - | 774682658 _2968326 3 1 11 o . . .
N eing e Gt S Moy et - connect with each individual. They are patient Eternity has made arranged introductions the
3 Increase In Other Financial Liabilities Current _35979532 _1 5869378 : .
B O umedatly prcedng| s 67,17,83,000 Pacieners Warchon | Maronse| Marchss, | {Decrease) n ShortTerm Provisons Currert__| listeners and become confidantes that make norm. Anuradha firmly believes that when
. . 2020 2019 2018 | (Decrease) /increase in Other Non-Current Liabilties [1] ] 3193165 . . . o .
T-The 0010 f depots Al W o1 nome s pad every effort in understanding individual needs indivi i i
‘(gi‘:’a;"z‘ag‘ff“e of circular / advertisement| Rs.68,85,72,000/- ;i:-iﬁrem prev Net Cash generated from / (used in) Operations _|-276499582 ry . g lndIVIduals put mn the time and effort, these
- Cash fle fi [ ting Activiti : s : :
T ATOUTTO1 ot papose 1o a7 [0y equestsFor Tenewal o Deposits ] Propert, plant and cqupment BITBOTSTAT OT2106700] Gp6TBTIBN- 2o s R e Acles A ST I and checklists. Founder CEO, Anuradha Gupta, introductions have a higher chance of leading to
[maturing on or after 05/04/2021 will be b) Caj \la‘\ work-in-progress 10826431 0] 2923297 Proceeds from Sale of Fixed ASsels 8018] 13967071 | 1 th h f th th HP 3 '1 . . .
accepted c) Itangible assets 1130504 4919769] 8709034 |-y estrient mads T Current and Nom-Carrart personalises the search rurther wi rivilege lastmg marriages and two people much in love.
iv. Amount of deposlts repayable within the Rs.17,70,78,000/- (d) Financial assets Investments -26860557 | 354490782 |- . " .
| | next twelve months L ) Investments 699544862 815369202] 672348185 | Dividend Income 38652185 38959806 Sulte , a service Where she handholds and FOI‘ a service that puts people at the heart Of
e.| ;g;r;:/%;a‘lsml? :epusns((uﬂr;ly requests for renewals of Deposits maturing on or after (ii) Loans 4052564 3992829 6449813 ] Proceeds from sale of Investment; 4804476 6736 11 t h f h 1. t Sh 1
|| will be accepter €) Deferred tax assets 0 0| 33580753] Changes in margin Money Deposits 13033798 | -18859298 ak . 1
[Minimum amount 25 sggg;)/»ardmerea(term multiples of f) Other non-current assets 43364679 41294009] 39438939 | Interest received 71895096 10570381 7317 persona y matchim €S Tor each clien € also What t]-’ley dO, 2020 haS been dlfferent but th-ey
s. - only Current assels Net cash generated from/(used in) Investing 1 1 ] . .
Schome & Fied Doposi I — g e ) T 24844480 | 335386461 | 108256567 prides herself on being the bridge between have also heard wedding bells ring for several
o T b) Fi Tal Asset: ash flows from Financing Activities : : : : : s
o of depost o years vt paablo wartery__ £ W eomsses L] Procoes o [paymett of) ong o 10 individuals and their parents if there is a couples, and hope that 2021 only sees that
Rate of interest 0.00% p.a. fo 2 years deposit and 8.50% p.a ot reoeabies TR short term borrowings 325056858 | 197464999 506803026 . . h he f. iy’ . . £ £ ’
for 3 years depost L _ ~Dividend Paid 1366916 773 :
tarest payable Interest on deposit under Scheme I will be % MW‘Z‘— 289 205 situation where the fami y's criteria differs from number increase!
payable every quarter on 30th June, 30th | (iv) Bank Balances other than (ii) above | 90911410 — — ' .
September, 315t December & 315t March (v) Other financial assets 204302576 é—m‘,s:ﬁ :',,s::s': ::': ek ::,:',‘,',':,Zf,.s g??g;;?g % ”g?glggl that of the member's. Anuradha sets expectations
Scheme I1: Cumulative Deposit ¢) Current tax assels [ 12242858 [ Goch and cash Equivalents at he beginning : : : . L. . .
o of depoct rem s oy e ey o | (0L O cortent asses Toiz7i752]95551064] T43615764] of th year sosasn | zaosset | 1oeraser and is honest in her evaluation when she feels Anuradha will be visiting India and meeting
rterly Total Assets 5395305165 | Cash and Cash Equivalents at the end of the year | 53561793 | 22394977 | 23059461 . . 3 . .
[ [Rete of interest 850% p.a EQUITY AND LIABILITIES Components of Cash and Cash Equivalents superficial criteria supercede what is with new members.
Interest payable nterest on deposit under Scheme Il will b |0ty Cash on hand 930601 1392781 | 1837429 . .
payable on malurty, ineres compounded | (2 Equty Shar cepta 173985060 | 113965050 | 113385060 | Bilances wih Bl 5722102 | 71002196 | 71222032 fundamental to a long-term relationship. At a
quarterly. (b) Other equity 2405455258 _| 2529002504 | 2437221121 | Total Cash and Cash Equivalents 53561793 | 22394977 | 23059461 . .. . L. .
5 DECLARRTIONEY —— & There s no change In Accounting Polices during the fast thiee years time where the g]oba] citizen is prioritising their For more information
anneCumpanynasnctdetauueummerepaymemumepcsnsaccep«eueumerne'ovewanermecommencememc'meActcrpaymemcvm|eres|meveun b) The Board of Dirctors has satisfied iselfully with respectto the affairs and prospects of the Company and that they are of the opinion that having 1 life ab el hi £
regard position of ] il b able to meet ts labites as and when the that Company will not ithi oneyearfom heatesufhecitelarordurtsemnt e Company scamplied i e
the der, ) fance with the Act and the rules does not imply that repayment of deposits ) The deposits accepted by ofthe Act have either been repaid or renewed under personal life above all else, this type o Call: +91 99678 61267
the CcmpanlesAct oo applcable due dte ) Incase ofany acversechange n credt aing, Geposiors wilbe iven  chancet withdraw deposts wihoutany penay; ) Th deposts sl be used only or the purposes indicated in the ircuar or ircular inthe form of advertsemen; ) The B : : :
o interaction helps this exclusive group of Office: +91 22 4090 7397
Al e Ditectors ofthe Company unanimovsy aproved the ircular nte form of Advertemnt (Form DPY-) acceptg ony renel ofdepostsmaturing o o fter 05/04/2021 fom Pubic/ Shareholersvide Girculr Resoluio daed 04/03/2021 andth same has been led it Registar of b flect the sienifi £t
1. Thi f Board of Directt f the C 2 -
is advertisement tenameolBoadaIDieeos O Company. L E BOARD . o members retlect on the significance ot true E-mail: contactus@vowsforetermty.com
For K.C.P. Sugar and Industries Corporation Limited com anionshi . . .
Place: Chennai IRMGARD VELAGAPUDI b p. Visit: www.vowsforeternity.com
Date: 05/04/2021 Managing Director
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